
From,                                                                            

Krishna Swaroop Dhar Dwivedi, HJS,

I/c Joint Registrar (Judicial) (Services),

High Court of Judicature at 

Allahabad.

To, 

The Director,

Judicial Training & Research Institute, U.P,

Vineet Khand, Gomati Nagar,

Lucknow.

No. 466/Admin. (Services)/2022, Dated Allahabad: September 08, 2022

Subject: Regarding nomination of Judicial Officers  for  two Days Conference on
“Justice  Delivery  System:  Challenges  and  Solutions”  on  Saturday  and
Sunday, 10th & 11th September, 2022 at JTRI, Lucknow.

Sir,

  With reference to your Letter No. Spl.Prog./JTRI-1311, dated 05.09.2022, on the

above noted subject,  I  am directed to say that   Hon'ble  Court  has been pleased to

nominate  all  the  District  & Sessions  Judges,  Special  Judges (SC/ST),  Special  Judges

(POCSO), Chief Judicial Magistrates and Civil Judges, (Senior Division) of the State of

Uttar Pradesh for participation in the two Days Conference on “Justice Delivery System:

Challenges and Solutions”  on Saturday and Sunday,  10th & 11th September,  2022 at

Judicial Training & Research Institute, U.P., Lucknow.

I am further directed to inform you that the Hon’ble Court has also been pleased

to grant exemption to Sri Sudhir Kumar-III, District & Sessions Judge, Baghpat, Smt.

Pratima Srivastava, District & Sessions Judge, Unnao and Sri Surendra Mohan Sahay,

Special Judge/Addl. District & Sessions Judge, (POCSO), Aligarh from participation in the

aforesaid conference.

I am, therefore, to request you kindly to take necessary steps accordingly.

Yours sincerely,

Sd/-

       I/c Joint Registrar (J) (Services)

 No. 466(i)/Admin. (Services)/2022, Dated Allahabad: September 08, 2022

Copy forwarded for information and necessary action to: 

1. The Principal Secretary (Law) & L.R., Govt. of U.P., Lucknow.
2. All  the  District  &  Session  Judges  subordinate  to  the  High  Court  of  Judicature  at

Allahabad  with  the  request  to  kindly  attend  the  aforesaid  Conference  which  is
scheduled to be held on 10th & 11th September, 2022 at JTRI, Lucknow and to direct
the Special Judges (SC/ST), Special Judges (POCSO), Chief Judicial Magistrates and
Civil Judges, (Senior Division) who are posted in  their judgeship to participate in the
aforesaid conference. The programme details of the aforesaid conference are annexed
herewith.

3. Sri Sudhir Kumar-III, District & Sessions Judge, Baghpat, Smt. Pratima Srivastava,
District & Sessions Judge, Unnao and Sri Surendra Mohan Sahay, Special Judge/Addl.
District & Sessions Judge (POCSO), Aligarh with request to inform you that Hon’ble
Court  has  been  pleased  to  grant  you
exemption from participation in the said conference.

4. The Joint Registrar (J), Computer, High Court, Allahabad. 

Sd/-
                 Deputy Registrar (Services)


















